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The Constitution
(Amdt.) Biil, 1952
[Shrj Rajni Rapjan Sahu]
Some reform should, theretore be
undertaken in thig directiop sé that
Hajya Sabha is no: kept merely sans-
fieq by a copy of the Budget Speech
being Jaid op the Tabte of  rajya
Sabha after the entire world has al-
Teady listened to it. If this is not
feasible, I have another suggestion
to make. At present every year for
‘the President’s Address Members of
}mth the Houses of Parliament as-
semble together in the Centra] Hall.
1 suggest that the Finance Minister’s
Speecp, alsp should be read out in the
Centra] Hall where Members of both
Houseg of Parliament are . assembled
together and after the Speech' both
Houses of Parliament may disperse to
meet separtely for the formality of
having the Budget Papers laid on
the Table of each House or for the
introduction of the Finance Bill in
Lok Sabha. I think this is very es-
sential from the point of view  of
maintaining the dignity and the status
of a body like Rajya Sabha which is
not a hereditary body and it should
not be treated with a touch-me-not
attitude, '

The honourable Minister hag said
in his reply that such a situation has
arisen only once after March, 1991
and he hag assured us that it will not
arise in future. I do not know whe-
ther he is a joyotishi to be able 1o
say that. I do not know on  what
basis he has said that. 1 do mnot
know whether he hag read the horo-
‘scope of Rajya Sabha. I believe that
it is only his presumption.

With these words, in the end I
would request the honourable Minis-
ter to consider the points which I
have raised and I hope he will try to
bring about the reform I have sug-
gested .in some form or other so that
Rajya Sabha is not treated different
from Lok Sabha. And with this
hope I do not wish to press the Bill.
I once again hope that the House
wil] have yet another occasion ) to
have g fresh look at the sugg_estlons
underlying my proposal. Thank you
once gagain.

[RAJYA SABHA ]

(Insertion of New
Article 117A)
THE  VICE-CHAIRMAN
MATI JAYANTHI
Has he the leave of
withdraw the Bill?
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(SHRI-
NATARAJAN):
the House to

SOME HON. MEMBERS: Yes.
The Bill was, by leave, withdrawn,

THE VICE-CHAIRMAN: Now, the
Domestic Workers” (Conditions  of
Service) Bill, 1990. Dr. Bapu Kal-
date is to move. He is not here. The
next one is the Prevention of Sexual
Harassment of Women Employees at
their Work Places Bill, 1990, It is to
be moved by Smt. Kaml,; Sinha.
She is not here. None of the Mem-
berg is present here for his or her
Private Member’s Bill. Seo, if the
honourable Members agree, I  think
we cun take up the Railway Budget.

Bafore we take up the Railway
Budget, since there is ng other Vice-
Chairman presgnt here, I would like
to request, if the honourable Mem-
bers agree, Shri Santosh Kumar Sahu
to preside.

The Viee-Chairman (Shri Saptosh
Kumar Saha) .in the Chair.

THE BUDGET (RAILWAYS),
1992-93—qqntd.

THE VICE-CHAIRMAN (SHRL
SANTOSH KUMAR SAHU): Now,
Mr. V. Narayanasamy to speak on
the Railway Budget. ‘

SHRI SANGH PRIYA GAUTAM
(Uttar Pradesh): Sir, there is g small
point which I want to make. There
are no Members at all, there is no
quorum, I think we can arjourn.
as some parties not at all represented.
(Interruptions) . ..

SHRL V. NARAYANASAMY (Pon-
dicherry): - You see, we don’t raise
that issue in this House. That is the
convention. - : :
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vHe ViCh-CHAIRMAN (SHRA
SANLUSH AUMAR SAHU): We
aon't rase that wssue in tnis House.
ANOW, i Narayanasamy to speak.

SHERI V. NARAYANASAMY: Mr.
Vice-Cpalrman, Sir, | support the
hailway buaget 1hat has pbeep pre-
seliled by tne Railway Minister.

Sir, the target that has been fixed
lor mreight is 399 million tonnes. This
has been iixed after raising the cur-
rent figure by 17 million tonnes.

With regard to the passenger tra-
tdic, passenger waflic wnich was 4,072
wilion passengers ag compared to
the aCtual passenger traffic of 3,074
milion passengers, hag been increas-
¢d by five per cent in the present
proposal that has been given by the
rinance Minister. The Annual Plan
silocation has been raised from
Rs. 5,325 croreg to Rs. 5,450 crores.

In the Corporate Plap which they
have prepared, they have to. build up
capacity to carry 370—400 billion net
tonne kilometres of freight - traffic,
310—330 billion passenger kilometres
of non-suburban passengﬁr traffic and
105—110 billion passenger kilometres
of suburban passenger traffic  and
achieve a reduction by 15 per cent in
the cost of transport in real terms.
These are the proposals that  have
been given. It is also mentioned that
they have to maintain the quality and
reliability of passenger and  freight
serviee comparsble to international
standards and develop additional
capacity with minimum capital . ‘in-
vestment. 'There is also a provision
for depreciation. But, Sir, if you see
whether passengers have been given
the amenitie; as compared to the in-

crease in pessenger fares incresse and’

freight charges increase, the position
is static. Every year the Dassenger
fares increase. Every year the  fre-
ight charges increase. If you see new
coaches for pagsengers’ movemeng and
new wagaong for the purpose of mov-
ing the goods, the increase Ig practl-

-
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caily nil. From the corporate plan
taat was brougnt torward in.the Sev-
enth Five Year Plan which the Rail-
ways wanted to implement, I see
they have not qualitatively improved
the position and they have not also
concentrated on giving better passen-
ger service to persons who heve been
travelling. Sir, if you see the figures
available, the passenger additional re-

" venue mobilization was not there in

1987.88 and 1989-90. But in  other
years, the additonal revenue mobili~-
zation wag Rs. 599 crores in the year
1988-89 but in 1990-91 it was Rs. 892
crores, Buy wagons and coaches wefe
not according to the remvenue that
ithe Railways get from the passenger
traffic and the goods movement. Sir,
we have two manufacturing units.
One ig at Perambur and the other at
Xapurthala, The Minister also said in
this House that about 2000 coaches
they are producing every year. They
are not able to cope up with the de.
mand from passengers. Sir, on the
priority areas the Railways have to
concentrate, But I find, Sir, the con-
centration *of the Railways this year
on 6000 kms. new lines..

-THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): Conver-

sion.

SHRI V. NARAYANASAMY: Yes
copversion, from metre guage to
broad gauge. That wil] generaty emp-
loyment. Ang the Railways are proud
of saying that. Sir, apart from that,
if you go through the entire Budget
papers, you find no new railway sta-
tion no new platform. The provision
for exira amenitiesis Rs.50 crores...
(Interruptions) I am subject to correc-
tion. This provision has been given
by them.

[The Vice-Chairman (Shri Bhasks:
Annaji Masedkar) in the Chair.]

The Minister says in his speech that
there i8 20 per cent increase'in the
first class 2-tler AC and other upper
classes. Sir; if you arrive at the fig-
ure, for the seéand class fare, it may

v
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come roughly to 15 or 16 per cent in-
crease, If you caleulate j; according
to the passenger-kKilometreage, gn the
auorter routes, it may be a little less,
but on the Ionger routes, the fare in-
crease may come {o 15 to 16 per cent
‘4 an average. The Minister claims
We credit that the second class pass-
engers have not been touched, It is
only a jugglery of figures because
from the figures which have been
published in the newspapers, especi-
ally of the routeg between Delhi and
Madras. Delhi and Bombay, Delhi
and Calcutta, if you calculate the fig-

ures, the increase goes to 15 to . 16

per cent. Therefore, Sir, the increase
iy considerable even for the second
class passengers. Therefore, the Min-
ister’s claiming credit that the second
class passengers have been spared is
not correct.

e

Then, Sir, about the Konkan Rail-
way, Member after Member is rais-
ing thig issue. The Konkan Railway
is pending foy a long time. The Mem.-
bers have been saying that this Kon-
kan Railway will definitely reduce
the time of travel from the southern
parts of the country to Bombay. Ap-
art from that, it will cover 3 to 4
States. Sir, they have also  floated
bonds foy about Rs. 2,000 crores, and
four Stateg have been asked tq take a
mega share in that. ‘Sir, every Yyear,
an allocation of Rs. 50 crores is made
for this Konkan Railway by the Rail-
way Ministry. Last year, it was Rs.
50 crores and this year also, it is only
Rs 50 crores. There ig some difficulty
in Goa about the Konkan Railway be-
cause it has -to pass through the hin-
terland, and our hon. friend from Goa
will refer to that point. Sir, at this
rate, the ‘Railways are not going to
contribute more for the purpose of

developing  this Konkan Railway,
When they mobilise *» the resources
from the public, when the States

have to contribute funds when the
States have to mobilise  resources,
what ig the difficulty for the Railways
{0 star{ work immediately on  this
Konkan Railway? Sir, this .project
was started two years back with all
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the fanfare by Mr. George Fernandes
when he was the Railway Minister. I
don’t think it ig given s0 much imp-
ortance after that. Every  Railway
Minister, one after the other, comes
with the reply that they do not have
the financial resources and thai the
Planning Commission has not alloca-
ted the funds. This is, the reply that
is given by them. ) -
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THE VICE_.CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR)-
Are you doubting that reply?

SHRI V. NARAYANASAMY: 1
doubt their reply because they give
tfunds elsewhere for the purpose of
having the railways within their
States,

SHRIH. HANUMANTHAPPA Kar.
nataka): He is not doubting. He
wantg some improvement on that.

THE VICE-CHAIRMAN (SHRI BH-
ASKAR ANNAJI MASODKAR): On
the reply?

v SHRI V. NARAYANASAMY: I want
that the werk should be taken up on
a war.footing because that is going to
develop industries in that area. Sir,
the Minister knows the area. Earlier
also, he was a Minister. Now also he
is the Railway Minister. He knows
the area, Most of the area is on the
ghat line. Apart from that Sir, as
you know, for the movement of raw
materials, for the movement of fin-
ished goods and alsg for 3 number of
services, people from the southern
parts of the country have to go - to
Bombay. Whether it is the goods
movement or the passenger traffic, we
find the density more there when com-
pared to other important destinations.
Sir, the Konkan Railway wag initiated
by the Railway Minister in the Jan-
ata Dal Government. When it is going
to help people we have to support it,
we have to complete it early. We have
to give importance to it and the Rail-
way Minister has to consider that
when the States are prepared to co-
operate, the Railway Ministry must
coordinate .and take up the work im-
mediately. The Minister should call
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the Chief Ministérs of various -States.
The Government cannot take the plea
of constraint of resources because the
people are prepared to contribute to
the railway bonds ang the State Gov-
ernments and the Railway Ministry
can mobilisc enough resources for that
purpose. People are suffering because
of non-completion of the work on the
Konkan Railway, Therefore T want
the Railway Minister to consider it

on a war footing.
i

Then 1 come to road-rail link.
Whenever we design a railway sys-
irm within the city, whether it is in
Caleutta or Bombay or Madras or
Delhi, we must see that it is linked to
important placeg by road. What is
happening now is, we have the rail-
way system in Delhi; we have it in
Calcutta also and in Madras. But if
this system is linked by road to
important places, it will be very con-
venient for the travelling public.

In Madras, every year they allocate
about 10 croreg or 15 crores for a line
of 18 Kms from Luz Corner to Paris
Corner, Sixteen years back, this pro-
ject was praposed. But neot even five
per cent of the work has been done.
The reason given is that the State
Government has not paig its contribu-

tion. Scareity of fundg is such a

phenomenon which the Railway Min-
istry have not been able to cope with,
and the poor commuters have to
suffer. If you see the conditions in
the metropolitan citieg like Madras
and Calcuti, and Bombay, you
can find how the commuters
move and how the people suffer on
account of lack of transportation faci-
lity. The cetadition in Delhi is still
worse. Therefore, while planning a
scheme like this, we must consider
how the railway system can be con-
nected by important road cemtre:s
within the city limits, ...

SHRI H. HANUMANTHAPPA: You
mean railways should connect!
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THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
He is supplying you the words.

SHRI V. NARAYANASAMY: I
said the same thing. He is only prom-
pting me and also the Railway Min-
ister.

The railway system withiu a city
should be designed in such a way
that the people coming from a dis-
tance should be able to have reoad
transport facility immediately they
arrive. It should be planned in such
a manner. '

SHRI H HANUMANTHAPPA: As
long as he does not touch Cauvery,
I will support him. -

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
Fortunately, Cauvery ig not covered
by this discussion,

SHRI V. NARAYANASAMY:
Therefore, rail-road link system is a
must and the hon. Minister has 1o
bear it in mind.

As 1 have elready said, full capa-
city of the wagons is not utilised.
Hon. Members have given figures
about China. China has the second
largest railway system in the world.
But they do not have that high tech-
nology like Japan or the U.S. or
other western countries. But they
have a little improved technology
compared to India. Whether in the
matter of movement of passengers or
movement of .goods, utilisation of
wagons and coaches is better in Chita
compared to India, with the same in-
frastructure. The hon. Minister may
be aware that in India if it takes
seven days to unload certain items
from a wagon, in China it takes only
four days. There is optimum utilisa-
tion of wagons as far as the move-
ment of goods in China is coneerned.
It is efficiently done. I want that the
same efficiency: should "be-there in
the case of our Railways.
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Then, Sir, I have a serious com-
plaint against both the Railway Min-
isters.

THE . VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
Both? Not against the Railways?

SHR]I V. NARAYANASAMY: Be-
cause I have already talked about

the Rhilways, 1 now come to the
Ministers,
SHRI H HANUMANTHAPPA :

They are giving good biryani.

SHRI V. NARAYANASAMY: Tak-
ing care of the Members of Parlia-
ment will not do. They have to take
care of the people. That is the point.

Sir, besides Delhi, there are three
other metropolitah cities, namely,
Calcutta, Bombay and Madras. Now,
Calcutta and Bombay have been con-
nected to Delhi by Rajdhani Ex-
presses. Only to Madras, the Rajdhani
Express has not been introduced.
(Interruptions) A Rajdhani Express.
to Madras is a must. This is because,
the two trains which are there are
Tunning to  full  ecapacity. One
train. takeg'40 hourg and the
other train takes 36 hours, The dis-
tance is 2190 kms. The distance bet-
ween Delhi and Calcuita, and  bet-
ween Delhi and - Bombay, is about
1300 kms. only. As I said, the two
trains to Madras, ie. the GT Express
and the Tamil Nadu Express, are
running to full capacity. We have
been demanding. for the last ten years
a Rajdhahi train from Delhi to Mad-
ras. (Interruptions) Sir, I have no
complaint against the Minister on
his proposal to introduce a Rajdhan!
train to Hyderabad and Banaglore. I
am not complaining against that. But
1 have one complaint. The demand
for a Rajdhani Express between Delhi
angd - Madras, which we have - been
making for- the last ten years, - has
not been acceded to. T have been
raising this gquestion every: Sessjon.
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Two replies were given by the Minis~

ter. One was that the route has not

been electrified. This was one reply-

The other was that the track on

which these trains are runhing....

L]
SHRI H. HANUMANTHAPPA: It
is overloaded.

SHRI V. NARAYANASAMY: It is
not overloaded. It is said that the
track cannot withstand high speed.
These were the reasons given. One
reason given by the hon. Minister
gles because he Delhi-Madras route
is electrified now. This was comple-
ted about four-five months back. The
second aspect is, when the Rajdhani
Express to Bangalore is itatroduced,
it will go up to Vijayawada.

SHRI H. HANUMANTHAPPA: 1
have no objection if he goes to Mad-
ras from Bangzlore. After all, he has
to reach Madras. What does it matter,
whether he goes to Madras - via Se-
cunderabad or via Bangalore?

SHR] V. NARAYANASAMY: What
is wrong if the train goés to Madras
and then to Bangalore?

SHRI H HANUMANTHAPPA: It
is foolishness, going down and com-

'mg up.

SHRI V. NARAYANASAMY: But
it is foolishness on my part to travel
to Bangalore 221d then come to Mad-
ras.

THE ~VICE-CHAIRMAN (SHRL
BHASKAR ANNAJI MASODKAR):
It you fight, no body will get it.

SHRI H. HANUMANTHAPPA:
I concede.
SHRI V. NARAYANASAMY:

I do not want to encroach on his
jurisdiction.

. SHRI H. HANUMANTHAPPA:
Please. v
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SHRI V. NARAYANASAMY:
My only point is that when the
other two metropolitan cities have
been connected to Delhi by Rajdhani,
and when it is possible to connect the
third, i.e. Madras to Delhi, why
have you done that? As far as the
strengthening of the track is con-
cerned, the train goes up to Vijaya-
wada. From there, it is only six-
seven . hours journey to  Madras.
(Interruptions) I want a categorical
assurance from the hon. Minister.
He should make an announcement on
the floor of the House as to when
they are going to introduce the Raj-

dhani Express between Delhi and
Madras. L.
THE VICE-CHAIRMAN (SHRI

BHASKAR ANNAJ] MASODKAR):
What about Hanumanthappaji?

SHRI V.
Let -him

NARAYANASAMY:
raise it. He is going to

'speak. Let him raise that point.

THE  VICE.CHAIRMAN (SHRI
PHASKAR ANNAJI MASODKAR):
He is not going to speak. He is
merely prompting you. Mr. Hanu-
manthappa’s name is not there.

SHRI H. HANUMANTHAPPA:
Instead of waiting, that would be
easy. :

SHRI V.

NARAYANASAMY:
I will not agree.
SHRI H. HANUMANTHAPPA:

You will never agree.

THE VICE-CHAIRMAN (SHRI-
BHASKAR ANNAJ] MASODKAR):
Is it not for the Minister to find out?

SHRI V.
The Minister should justify first be-
fore telling us that the train can go
up to Bangalore and then come to
Madras, W

About strengthening the track, the
hon, Minister should give an assu-
rance on the floor of the House be-

NARAYANASAMY: .
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cause there is a general
from the people who are coming
from southern States, especially
Tamil Nadu, that Tamil Nadu has
been neglected for a long time by
the Railways. (Interruptions).

complaint

THE VICE.CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):.

Now Shrimati Jayanthi has also
joined: you.
SHRI V. NARAYANASAMY:

That is because she is also a sufferer.
(Interruptions), ’

THE VICE.CHAIRMAN (SHRI
BHASKAR ANNAJ] MASODKAR):
Now don’t make Railways to be
Cauveri.

SHRI V. NARAYANASAMY:
He is free to argue,

SHRI H  HANUMANTHAPPA.
The question of sufferer does not
arise because Madras train was there
for so many years (Interruptions).
I am prompting.

SHRI V. NARAYANASAMY:
If you want, you can speak. ‘

Now I will take an example of a
small State, Kerala.

THE VICE.CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
Now you reach your conclusion.

SHRI V. NARAYANASAMY:
I have got two or three points to
make. Then I will conclude.

Kerala is adjacent to the State of
Tamil Nadu so far as railway system
is concerned.

SHRI H. HANUMANTHAPPA:
It is well knit.
SHRI V. NARAYAN. ASAMY:

It is not well knit. Let us compare
it with Karnataka It is not well
knit. We have only one broad guage
line which between Madras and Tri-
vandrum.
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[Shri V. Narayanasamy]

The other is only a metre guage.
But Sir, in Kerala all the important
stations have been connected by
broad gauge lne. Several time we
have raised the issue of Dindigul to
Maniyachi and Madurai line. They
-wanted another traek. Even during
the last budget session we have rais-
ed this issue. It is a burning problem
there. Tamil Nadu is the southern-
most part of the country and there
is a feeling that this ‘- part has been
neglected by the Railways. This
feeling should not be there. How
much money is the Rajlways earning

from Tamil Nadu from the move-

ment of goods and passenger traffic?
To that extent, what is the develop.
ment that they have carried out
there? Let the hon. Railway Minister
reply to this.

~ The general grievance that Tamil
Nadu has been neglected by Rail-
ways for a long time has been prov-
ed by only factor and that is, so far
Rajdhani Express has not been intro-
duced for Madras in spite of the fact
that the other two metropolis cities
have been connected. So, I urge
upon the hon. Railway Minister to
come forward and announce
on the floor of the House that Raj-

dhani Express will be introduced for

Madras,

Coming to my own State, we had
Pondicherry Express which was run-
ning between Pondicherry to Mad-
ras in the morning and in the even-
ing, it returned from Madras. We had
another night train between Pondi-
cherry to Madras and the one from
Madras to Pondicherry. A lot of
tourists are coming, People from
North come to have darshena of
Aurcbinda Ashram, to have a look at
the French architecture. Tourist
inflow is there. Foreigners are also
coming. But the people who come
from the North and the foreigners
prefer the train jourmev to road
transport. It was introduced in 1980.
In 1083 that Pandicherry Express
was discontinued. I wrote\letter to
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the hon, Minister. The reply from
the hon. Minister was, “It is econo-
mically mnot' viable.” That was the
reply given. Sir, the hon. Minister
has to see that the Railways should
not consider only the profit motive
as the main consideration for the
burpose of serving the travelling
public. They are - important State
capitals, Madras and Pondicherry.
The goods movement is there, and
the passenger traffic picks up from
Villupuram to Madras. So, from
Pondicherry to Villupuram, though
the passenger movement was not
much, it was not vacant. From
Villipuram to Madras it collect
passengers. Moreover -.commuters go
there, the people who are working
in the offices go there, Thereofre,
this was an ideal train But it was
discontinued. on the ground that the
income was not sufficient,

7/

Sr, I gave a proposal also that in-
stead of having a separate train bet-
ween Pondicherry and Madras, yo‘u
start one train in the morning from
Pondicherry to Villupuram and con-
nect its bogies to on-going trains to
Madras. While returnnig have the
same -system so that you do not
have a separate trdin between Pon-
dicherry and Madras and the pur-
pose will also be served. ' I wrote to
the Minister, So for, there is nore.
ply forthcoming from the hon. Mini-
ster. For the persons who are
going to factories and also the office-
goers, commuters, the train
serviece is a must. No doubt,
the road.link is perfect there, I
agree with the hon Minister that the
road-link is there. But all the people
are not using the road-link between
Pondicherry and Madrass. There-
fore, Sir, T request the hon. Minister
to reconsider the issue, the proposal,
the alternate proposal which I have
given for connecting the train, for

‘having a train between Pondicherry

and Villupuram and connecting bo-
gies from Villupuram to Madras, to
the on-going train and having *he
same system for the incomins '~
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for the purposc of satisfying the
demandds of thef pcople of Pondi-
cherry and the adjoining region.

Pondicherry is an industrially
developing place. We have to get raw
materials from Bangalorc. We are
getting vegetables from Bangalore.
We are sending our finished produ-ts
from our State to Bangalore, More-
over, we are getting a lot of consi-
gnments by ship, which are unload-
ed at the Pondicherry Port. There-
fore, I wanted railway connection
between Pondicherry and Bangalore
via Salem. I received a reply from
the hon. Minister that a survey was
being done and that the Minister
would inform me after the survey
was over. I thought, pasitively the
Ministry was considering the propo-
sal, I wrote to the previous Railway
Minister, mnot the present Railway
Minister, But I have not reecived
any reply so far. The fate of my
letter is not known so far. Whether
the proposal is still pending. after thn
survey what the result was, nothing
both the industrial
centres are connected. the areas in
and around -will be developed.
Moreover, North Arcot areas and
South Arcot areas through which the
Dharmapuri District railway line
goes, are all backward regions. They
have to connect the backward
regions also. Some industries are
also coming up in the adioining areas
in South Arcot and North Arcot.
Therefore. the railwav service
should cater to the demands of the
persons who would start industries
in those areas. Therefore, I request
the hon.: Railwav Minister to con-
sider that proposal.

The, final point 1 would like to sub-
mit to theé hon. Minister is this. The
Minister has brought two schemes.
One is the “Own Your Wagon”. On
the day when the Minister was reply-
ing there was no clear-cut reply
from the hon. Minister to how that
secheme is to be implemented. whe.
ther the industry has to own the
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wagon or you are going to give the
wagon to them and they will use it

for their purposes. I want a clarifi-
cation on this.

Then there is a very strong rum-
our, and it haz appeared in the
papers also the Railway Minister
gove a Press statement also that the
ra‘lway properties would be sold
which is not being utilised will be
sold.

SHRI MALLIKARJUN: Sir, 1
have to make a' clarification here.
You see the hon. Member has put
two important points in a differen:
way. The first point 1 will answer
later. The second one, I will answer
first. Neither the Railway Minister
nor the Railway administration has
given anywhere any press statement
or anything confirming that the Rail-
way land will be sold. Not even one.
millionth inch of Railway land will
be sould to anybody, We have sur-
plus land, we want to exploit it so
that we can mobilise some additional
resources. Out of that whatever land
we possess that will remain with the
Railways for the future development
of the Railways.

The other noint was about “Own
Your Wagon”, It is not that we will
give it to the industry or somebody
else because of the shortage of the
wagons and because there is a gap
between the demand and supply.
The other day I made it very clear
categorically in this august House
since there is -a gap between the
demand and supplv. we may not be
in a position to fill this gap because
every year developmental plans come
up. What we have proposed is, if
any industry or trade or an indivi-
dual reallv feels that for whatever
commodity that has to be transport-
ed, if he procures the wagon by
investing his money, as he invests
his monev in an industry or trade, if
that is added to our Railway pool. to
our own rolling stock, our own
wagons, then whenever he places an
indent, without any problem his in_
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[Shri Mallikarjun]
dent will be fulfilied. That means
he will have no problem about the
wagons. That is - how indirectly it
helps the industry, indirectly or
directly it helps the economic growth
of the country. So these two points
I am making clear.

SHRI H, HANUMANTHAPPA:
Will the hon. Railway Minister co-
ordinate this aspect with the Fina-
nce Ministry wherein this aspect can
be considered with the financial in-
stitutions, with the industries and the
trade? ... (Interruptions) A

SHRI MALLIKARJUN: I don’t
have to ask the Finance Ministry be-
cause the industrialists themselves
know how to approach the financial
institutions.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
So your final station has reached
now. That was your final station.
Now don’t go back.

SHRI V. NARAYANASAMY: Last
point, - _

There were rumours floating and
the news was coming out that the
Railways are going to sell the sur-

plus land. I am very glad the Rail- .

way Minister has clarified that they
ate not going to sell it. He has given
a categorical reply, I am very thank.
ful to him.

Now the Railways are going to
lease out surplus land to mobilise
additional resources. May I know
the Minister what kind of scheme
they are going to adopt for the pur-
pose of leasing out the surplus land?

There is also mnews that for the
manufacture of wagons and coaches,
private industrialists are going to be
invited. I do not krniow whether they
are from our own country or from
outside to meet the shortage of
wagons and coaches. Did the Rail-
ways ‘receive any proposal from any
other’eountry? About three years
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back, I visited Iraq. There, I found
that our Railways had performed
very well. Between Basra and an.
other statiori, they had  constructed
a_ very good railway network - there
which was appreciated by the people
of that country and also by foreig.
ners who visited there = Therefore,
our Railways have a very good name
in the international field though not
in India.

SHRI H. HANUMANTHAPPA:
In India also,
SHRI V. NARAYANASAMY:

They are not efficient  here. That is
my point,

SHRI MALLIKARJUN: They are

* not efficient because thev have not

introduced a Rajdhani Express to
Madras.

SHRI V., NARAYANASAMY: Our
Railways would also provide them
with locomotives and other infrast-
ructures on a commercial basis.

The third point is, they will alsos
involve the private sector for high
quality  wheels and axles for
importing which' they depend upon
foreign ~ countries. That being the
case, what is the response from other
countries? And what is the response
from the people who are willing to
contribute and who would like to
start industries within the country?

By and large, Sir, the Railway Bud-
get is good. Apart from the deficien-
cies, shortcomings and the difficult-
fies experienced by the people which
I have explained, the hon. Minister
may also kindly look into passenger
amenities and improve them. This
should be giveta priority. When they
collect fares from passengers, it is
the duty of the Railways to provide
amenities to passengers. Sir, thir
is a very vital point affecting the
common man., I would like to say.
People who ' travel by trains come
and tell us—we ourselves travel and
see—about the lack of proper ameni-
ties, This is espacially so in the case
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of people who travel by the second
class. They are the worst sufferers
Passengers in first class and air-con
ditiched coaches are taken care of
because the guard is there. But the
people who travel by the second
class are not even in a position to
travel assured about their reservation.
For instance, when the train starts
at Delhi, .everything is all right. But
after running for eight hours or so,
it stops at some station and reserva-
tion gocs away. The reserved com-
partmenis are no more reserved. For,
persctis who have no reservation get
into these compartments and oetcupy
the seats or berths. There is no re-
gulation by railway officials. Even
coach managers are not there. The
T.T.E, also does not come to examine
them. Even the supply of food and
water becomes doubtful. I do not
water - becomes dobtful. I do not
cause many hon, Members have ex-
plaine the position. My only request
is that the hon, Minister has to give
importance to passenger amenities,
especially for passengers who travel
by lower classes, who actually give
a very good income for the Railways
next to goods movement. I request
the Railway Minister to have an
overall perspective and improve the
system.

Lastly, apart from renewing the
tracks, they should establish more
railway stations and build more
platforms. This part of the matter
has been completely ignored in this
Budget.

I request the Railway Minister to
consider all these suggestions.  I. hope
thet he will announce in this Houso
about the Dclhi-Madras . Rajdhani
Express while replying to my sug-
gestions here. Thank you.

ot ¥u fam Maw: ATET SO-
TR u‘rﬁm O W OE
fawreeiter 3w § O gaTqr Foamo-
W’\‘Tﬂ'%l?“f%ﬁmiﬁ“
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What is -the definition of it? - They
mean, eligible ex-Members of Parlia-
ment. They have tried to befool the
‘Members of Parliament. What does
it mean? It is szid that free passes
will be provided to all the ex-Mem-
bers of Parliament, They have be-
fooled the Members of Parliameht.
Now they want to befool the peopls
of this country by saying that we
have increased the railway fare of
second-class in terms of a few rupees
for a particular distance.

mﬁa’g‘afﬂrwﬁﬁ‘a‘r an

A &, A Iuwr dguAT A& AT
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tw Hgar g1 AT
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I was the highest income-tax, paying
lawyer i my distriet in 1967.
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THE -VICE-CHAIRMAN . ' (SHRI
BHASKAR ANNAJI MASOPKAR):
How much time will you take?

SHRI SANGH PRIYA GAUTAM
Sir, only 10 mmutes

THE V'ICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
Your time is already over. You con-
clude in five mindtes. =~

SHRI SANGH PRIYA GAUTAM:
I will complete in five minutes. Gene-
rally I don’t take much time.
R oAr® AT FET A E !
fr ST me za@ amy § AN S
TaAHT gde ¥ IA 9T Wi
A § | stafw I7 9 EEwAg) a@rr
TfgT, A T A o zmRY
NF SHW T@ WAL ¥ A ArqEY
R @& W T osAsr fRowr
st A U wfgd o araAwy
IR FT 50T wwy qgw 2, sawt
arfes & §ifsm s myw R w T
FOAT A& ¥ Arkem & Ayt guaet
ST HIES & W Ahmar W oqera
FgT A AFT FOE w7 ) Fearw
ey FIT & gawr  aifgw
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You never apply your- mind. What-~
ever these bureaucrat and. officers
give in writing you oply read that
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aifew Hifse dit o Sig Fifag

mas T3 fw aifes mgi, =v
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3T 9N 10.4 KIF 9 FT AT

@ T—
"aar R uT fagrag safms AT
FIFRIEF HAT Lz AM AT
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ﬁ 13} ;
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W@ q A gmumEad 3
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= faar sg

Meaning thereby that you have failed

in restoring the quality. of. food that -

You serve in Railways.

T A T oF R oW,
AT F T § meer grar AN
AT R @@ af &) gw AN Aai
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There will be no representation of
these  poor people at all. They will
be deprived = of their constitutional
rights that have been given to them
under articles 15, 16 ad 335 ~of the
Indian Constitution. Do you want
that? gy fEzga) feafs amr gy &
A W * ma P aga 31 fray
miost ag U & f5 /g @A 5
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[= 79 a7 wiraw)
satq-gey g Al Fgd § s
fumt woat @1 sfag Ggear w8
fexi & | aga agiwfgg 93T 71
.4 w9 | gEWT el sfwz. fka
fued® LS 0TF wsur S @I R
am ¥ AR oy | I mafagiE
W wAm w98 ¥ 1 gl WiEdl "W
wlamd & swad s § AR
gfamd ¥ gfc  Iue ag el
@ E 1 wa Ml qaw o Tl
QAT =i | gL TAqE WA
Figdr & | edaa wife § fae 3En
w7 SEfem ) gL TH AW R
T M7 qefa § apf@ < g g
arflz < & forg gaw w7 sefea 20
g I A7 Fgd g

You will be the warst enemy of our
country if you do like that.
gafrg WY I T T AT AT |

Hus @ wT WH FEFL A FL
@ E .

1 zm thankful to you, Sir, for giving
me time.

THE VICE-CHAIRMAN  (SHRI
BHASKAR ANNAJ] MASODKAR;:
Please conclude.

st am frg daw o fud 0F 9T
15.4 W @@ F—— AT, & gwAa
ifs uw moy w1 o 2 R A AR
F g Mo &7 wafa F a1 9
F1 & ¥ oW HAF w3 gEil
famr g XX darEA A WHIT
qfad & faw waaw 10,000 fFo
Hyo et @Al F1 T § 1 WU AZ
gmra gl fc srsdT FsAr wafa &
AT 5% ¥ 7K 6,000 fFoTo Fedy
e w1 = qf@d w1 faar
ST | TETEY AE TEAGATT § f$‘§(ﬁ;'
w7 et & qaw frean

qyT FAT T FITA afradq ?fT
TAAMT. TFAT A -§ T AAIL A4
g4 fesm@ & @1 wuEl Cicolkal

l
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AT T7g47 =X FHI G F faqg
fsigar g5 8w =% wd sqqeqr B ag)
FTHI W ATIH § Tvq NI W W &
03 4%z Al @ TAr gar
HIGHTF |
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The economy and employment have
to run parallel, simultaneously. You
cannot ignore employment.

galwg @AgT, & g9 FewT AT
FN E UF 33 Awalaes g1 Fa1q
fs Fas @@ diiwfeaa & a1 @
W BT, 5T ¥aw 37 gAwLeE &
TWLIT g X FMEC | T IF T
q95%F A  @FY § AT TAY FF
HFART g &, UIAHT F T JAGH
g7 g5d | TEfAT § Fi9y AT FEA
& s At 2— 4 4 gora e § W
I @ fag w1 3T /AT Eray
1 WY FOqH Aifqe | Hew T AR
F2 & @@ 917 @ g TEr §,
wR &g wiA # gfeg @ g,
e, gRe s afaad § waws
geqq & frag g faae dar gt g,
FH FIT@IT Tord § 57T TgT T AT
A @l & K agh awh, o1
wgM Tl a1 agm fagm @i
Hga fgey @Y aim TOF 9T aEA )
z&fAe mast ag Fiwr W ggt a8t
g1 ST wrE g i"m{q \

With these words, I thank you Very
much and [ conclude.

SHRI W.. KULABIDHU . SINGH
(Manipur): I want to sgy semething

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI ‘MASODKAR):
What do you ‘want to say? '

SHRI W, KULABIDHU ' SINGH:

It is about ihe problems of Mani-
pur. . 77
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[#t 5= fag ayaw]

THE - VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR;):
You speak only for five minutes.

SHRI W. KULABIDHU SINGH:
Mr. Vice-Chairman, Sir, 1 thank you
very much for giving me a few mi-
nutes to say something on this Rail-
way Budget regardihg Manipur.
Most of the hon. Members dg not
know the position of Manipur. Mani-
Pur is a small tiny State having a
population of only about 19 lakhs.
" Even after 45 years of our Indepen-
dence, Manipur js outside the Rail-
way map of India. Only in March
1990, there was a railway connec-
tion at Jiribam. Jiribam is a small
constituency out of 60 constituencies.
Therie are 60 Assembly constituen-
cies in Manipur. In March 1990 only,
a railway line was formed at Jiribam.
Since the Sixth Five Year Plan,
there has been a prdposal to connect
Manipur by railway links with other
States. But now, on the ground of

lack of funds, the work has been
abandoned an until now it has not
been taken up. We have a  proposal

showing that'it can be connected th-
rough Jiribum-Imphal road. Another
is Lomding-Imphal road. These two
are the possible routes. Of course,
Manipur is surrounded by hills and
hillocks and some expenditure has.to
be incurred in cutting the hills. But
the importance of development of
the backward people should also be
locked into by the Central Govern-
ment. Since the Sixth Plan period up
till now the Imphal Valley is not
conhected with the rest of the coun-
try with a rail link. This morning
one of our dear friends was speaking
about some youths burning some effi-
gies and demanding closure of the
schools and asking the teachers not
to teach Hindi on the ground that
Manipuri should also be Micluded in
the Eighth Schedule of the Constitu-
tion. In the Winter Session I had
made a Special Mention in this
august House for inclusion of Mani-
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puri in the Eighth ‘Schedule of the
Constitution and I was telling you
that our youth were getting restive
and that violence may be restored fo
by the extremist youth organisations.
One of my complaints is that our
Government only listens to those agi-
tations which are accompanied by
the path of violence. QOur Central
Government does not give importance
to non-violent, peaceful, demonstra-
tions and “agitations. That is the rea-
son why our youth in Manipur since
the °80s have resorted to the path of
violence in the form of extremist
organisations. And we, the all-India
parties, the national parties -are afraid
that the oposition of our all India
parties is at a low ebb and the region-
al parties and the extremist organi-
sations are getting the upper hand
because of the neglect by the Centre
in taking care of the welfare of the
backward people like those of Mani-
pur and other north-eastern State.
I humbly submit, through you, to the
Railway Minister that this proposal
for linking the Imphal Valley with
the rest of India by 5 railway line
should be given importance. This
proposal may, of course, involve some
expenditure in cutting the hills and
hillocks, a ‘few crores of rupees, but
it is necessary to spend that money
considering the lmportance of *

region which has a border with Bur-

‘ma, with Bangladesh, and considering

the strategic position of this border
State, this State, Manipur, should not
be neglected, should %ot be isolated,
and it should be linked with =~ the
mainstream of the Indian nationalism
and I have been saying in this august

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI-MASOGDKAR):
You can send your suggestions in
writing to the Minister. and he will
consider them. That will be better.
Manipur is not being neglected.
There must be some problem....

SHRI W. KULABIDHU SINGH:
There has already been a proposal...

-
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SHRI MALLIKARJUN; It is our

laid down policy t6 stand by the
development of the north-eastern
region. For that very reason the

railways have also been playing their
role. We have carved out certain
things, in spite of the resource crunch
though, of course, it is a secondary
thing. Primarily we have to see to
the development of the beackward
regions where the North-Eastern
Council also plays a role,

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
That is the only point. He will take
care of it.

SHRI W. KULABIDHU SINGH:
I will be very grateful for that.
Thank you very much.

SHRI JOHN F. FERNANDES
(Goa): Mr. Vice-Chairman, 1 rise to
support this Budget not because it
is customary ‘for the Members of the
Treasury Benches o support it and
for the Opposition to oppose it but
beczuse this has been a  common
man’s Budget. The Budget will help
not only the passengers but for the
first time the Railway Budget is go-
ing to create employmetit for the
downtrodden people. It is mentioned
in one of the proposals of the Rail-
way Minister—15.4—that about 6,000
kms. of metre gauge railway track
is proposed (o be converted into
broad gauge. It is said that this Bu-
dget is a watershed in that it has
given a new turn to our economic
system and development prorcess. It
has been rightly said that this Bud-
get is for the needy and not for the
greedy. Sir, this Budget is anti-infla-
tionary and this will certainly arrest
and control the prices. The Minister
has wisely exempted essentia] com-
modities from the increase in  the
freight charges. In the General Bud-
get, there is no increase in the prices
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of petroleum products, This will cer-
tainly help the Railways in not in-
creasing their fuel bills.

430

Coming te the main proposals of
the Budget, the Minister has men-
tioned here that they will start new
lines. I feel that it would be appro-
priate for the Government to see
that these railway lines are equitably
distributed throughout the country in
the backward areas and not concen-
trated in certain sectors caly - where
the railway system is alrezdy im-
proved and well developed. I would
like to request the Railway Minister
to see that, if not in this year, at
least in the next year, the thrust is .
laid on other areas which—just a:
my colleague was just now mention-
ing about the North-Eastern Region—
are neglected. Take, for example,
my own State of Goa. In a way, it
is also a neglected one except for the
controversial Konkan Railways.

Sir, the Minister has mentioned
about cbmputerisation. I think this
is the computer age end we are just
stepping into the 21Ist Century.
will be appropriate’ if every  State
is connected with a computer system.
Certain States do not have the com-
puter system. Now, we have the
Goa Express. But people cannot res-
erve their return journey accommo-
dation. They have to come to  Delhi,
wait in the queue for long, . waste
their time and moncy and resources.
So, 1 would request the honourable
Minister to see that every State is

‘connected at least with one computer

terminal. Moreover, to places like Goa’
which is an international tourist des.
tination, foreign tourists come and
they have \got the Indrail tickets So,
it would be better if these people are
given this facility by the installation
of computers. I hope the honourable
Minister will take note of this. sugg-
estion. .

Sir, I have to compliment the
Minister again for his proposal  to
privatize catering T have to compli-
ment him because in certain trains,
especially in the Rajdhani Express,
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catering is of a standard which ig far
better than what it is even in the
alrhnes Sé, by going in for further
privatization, I feel the commuters
will get more benefits and facilities.

I would also request him to see that
an element of hygiene is maintained
in the railways, especially in the case
of potable water. 1t will be in. the
interest of safety to health if potable
water is carried from the main station
itself rather, than from smaller sta-
tions. This is only from the point of
view of hygiene,

Sir, the Minister has also said that
safely is not up td the mark, not up
to the international standards and so
vwe have these rail aceidents. There is
now the new element of terrorism. I
would request the honourable Minis-
ter to see that travel insurance coun.
terg are started and operated at ma-
jor railway stations so that.the pass-
negers can avail of the travel insur-

ance facility as it is available at the
airports,

The honourable Minister has also
brought in the new concept of “Own
Your Wagon”. There is a lot of min.
ing in Goa and the mining industry
is in the brivate sector. The mineral
ore is brought by road from the
mining area and is dumped at the sta-
tion, These yards are basically in the
urban areag and this create z lot of
air pollution. For want of wagons, this
mineral ore ig not transported at all
for months and years from  these
dumping yards to the port areas. This
addg to the pollution problem.

The major thrust of the current
Budget is on conversion of Metre Ga-
uge into Broad Gauge. This is~ a
welcome . step. .Unfortunately, out of
23,419 kms. the Minister has taken up

only’ 6,000. kms. for conversion in the ’

Eighth Plan. They have not yet men-
tioned which area will be taken for
this .conversion: I have raised nfore
thap once -that-the port area should
be: given priority ~because without the
container system 1o port area can sur.
vive in future. In Goa, -Marmagoa
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port is connected with the hinterland,
the ‘mainland, by metre gauge, and I
hope the Minister will take this point
and see that the industria] area where
therg is a lot of economic actlivity is
given priority. T would }ike the hon.
Minister tn take it up on  priority
hasis. '

Sir, coming to the next proposal
the cthey day we were talking ahout
miodel rallway stations, Sir, India is a
big couniry where we have a lot of
natural resources. We have g rich
beritage, We haved lot of monuments.
So 1 think it will be appropriate for
thr Minister and consult and coordin-
ate with the Tourism Ministry . to
improve and modernise outdated and
obsolete stations, For example, Goa,
which was: built by the Portuguese a
colonial railway station;’is there. No-
thing has been done to. improve and
morednise this station. I would-’ re-
suest the hon. Minister to give prior-
ity to the tourist- sector (Interrup.
tions).

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI * MASODKAR):
What i; this sound?

SHRI JOHN F. FERNANDES: I
dont think it is an engine, ‘Sir! (In-
terruptions)-

1 would reguest the hon. Minister
to See that pricrity is given to devel.
op mod railway stations on interna-
tional tourist destinafions. Like Goa
there are many more.” We have tem-
ples, forts and other places of tourist
importance. Coming back fto the Kon
kan railway, I had spoken off and on
on 'Konkan railway (Interruptions)

THE VICE.CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
What is this?. Mr. Fernandes, there is
some . sound, .which distracts - attention
of the Members (Interruptions).’

SHRI JOHN F. FERNANDES Sir, 1
have spoken more than once on Kon—
kan railway. The Minister said that
it is a dear project. It is more dear to
us. The railway also crosses the Min-
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ister’s State, It crosség four States:
Maharashtra, Karnataka, Gua and
Kerala. We have seen that there is a
controversy generated only in  Goa.
But there is a reason for that. Hon.
Minister will be glad to know that
only in Goa the original alignment
has been changed, and from ‘the main_
land, from the hinterland, for which
the Konkan railway which was supp-
osed to develop. the backward area in
the hinterland, the railway hag been
diverted from the mainland gnd it is
brought in coastline.. (Interruption) I
think the motive of the' friends from
the Konkan Railway must have been
two river bridges, We have two ma-
jor rivers in Goa, Zuari and Mandovi.
And it is taking amout 5 or 6. ..(Inte-
rruption) for one bridge to complete
which had collapsed last time. I won-
der how it will be possible, because it
is reported in the Press that bridges
on these rivers will not be possible.
But in spite of that here is resistance
from the Konkan railway to divert it
to the hinterland, to the¢ mainland.
So when this confroversy had cropped
up, the Railway Ministry had appoin-
ted a one-man committee, This gentle-
men happened to be an ex-Chairman
of the Railway Board, Mr. Menzis I
have already said that this railway
line has been diverted from the
hinterland to the coastal areg by the
mining lobby in Goa. We have min-
eral ore in Goa. This land is owned
by the Government. It is leased out to
private miners and these people are
just extracting mineral ore. I am
happy the other day the Prime Min-
ister, while replying to the Motion
of Thanks on the President’s Address
mentioned that we should gee and
conserve our own material, and 1
think it will be appropriate to step
this mining industry in Goa, because
they extract mineral ore and sell it
at cheap rate, at a throw-away price,
at 15 dollars per tonne to Japan So,
I feel that if we implement what the
Prime Minister has said, thig contro-
versy wilp, not anse

Sir, as I was talking about this one-
man ‘Commiftee of Mr. Menzes, " “this

T12 LI4R.
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Mr. Menzes wag appointed by .the
Ministry to see the proposal of real-
ignment. And this Mr, Menzes—there
are reportsin the press also—happen-
ed to be a Director of the Goa Corbons,
a concern owned by the mine-owners,
one of the tope mine.owners in Goa.
And when Mr. Menzes gave this re-
port there are three suggestions of
this report, Sir, Mr. Menzes himself
says that- thig; not the proper thing,
this should not be there, it should not
be the other way, and jt should be
this way. So, that is the Manzgs pro-
posal in this report of realignment in
Goa. But again he goeg against his
own proposal. He says, “one of theen-
gineers from the Mining industry app.
roached me and said, pleage don’t do
it because there is a belt of iron ore
lying below that track.” This was the
main objection of Mr. Menzes. The
second objection was that he also en-
countered a Forest officer who said,
‘don’t bring the railway this way be-
cause the animals will not be able to
cross the railway track’ So, just to
proteet the mineral ore which are
our natural resources and not to dis-
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turb the sanctity of the animals, if’

the people in our State are divided
by building in the so called Berlin
Wall which was demolished in Eur-
ope, T don’t think it will be a Welcome
step.

Sir, the second point that I would
like to say is about these two bridges.
Sir, if the railways were
straight from the north to south,

there would have been no bridges;,

this railway would not have come

taken

on the two major rivers of Mandovi

and Zuari. Again, T am told, Sir, that

these two bridges are being allotted
to the TFCON Consfruction where
Mr. Menzes is one of the advisers, So,

I think, it would not have been pro--

per or ethical for Mr. Menzes

1o
take up this job of submitting dny:

report . to the Government. T - -want:i

the Government to reconsider * this
report, and the proposal suggested
- Mr. Mehzes, his " -owh proposdl,

should be taken into consideration.. ...
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[Shri Jahp F. Fcrnandes]

Sir, I am again very grateful and
thankful to the hon. Minister that
despite an allocation of Rs. 30 crores,
the Minister was kind enough ‘%o
allct Rs. 50 crores additionally to
- thks project. And to complete this

.project, I feel, we should - avoid any .

- conttoversy. People are agitated, ihis
railway is meant for the people. With-
cut people’s co-operation, ho public
project can be a success. For about
5 or 6 months, people are on hunger
strike. Now they have resorted to
fail rokho’. A.nd it is important that
we have an narrow gauge train run-
ning from east to west which I have
Tequested for canversion into broad
gauge, If the movement of the rail-
wa;y'stops, our port work will ham-
per. So, I earnestly request the Rail-
way Minister tq see that the people’s
prohlems are alleviated, and the rail-
way is diverted back to its original
track, the grigtwal alignment drawn
by the Railway . authorities - twice
because it -will not only develop the
mining industry but it will also deve-
lop the industrial area because the
original alignment passes through
the mining industry. The mining in-
dustry is lying to the east on the
western ghats, and the industrial belt
is lyiig to the west of this railway.
I think, both the industrial sectors
will be created to. And, Sir, any
primary -student will-tell you that a
straight line is the shortest distance.
If the railway is taken from the north
to the south by a straight linme, I
think, it will be very conducive for
the Railway Ministry to save  their
money, and it will avaid a lot of con-
troversy that has been generated. °

~ With these few words, Sir, I sup-
port this (Railwayl Budget 'And I
earnestly hope thht the juggestion
givels by me speclally on the Konkan
Railway will be reconsidered by the
han. Minister. Thank you, Sir.

SHRI B. K. HARIPRASAD

(Rar- -
nataka): Mr. Viee Chairman, 8ir, T-
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rise to stpport the Railway Budget
presented by aur Railway Minisler.

Sir, the Indian railway system is
the biggest in Asia and the second
biggest in the world, and the largest
Departmental undertaking of the Go-
vernment. Sir, no doubt, the Railways
cetiiribute a great deal for the eco<
nomic growth of the country. Our
country has so many diversities of
caste, colour, creed and religion. The
Rallways in a way have played a
vital role in keeping the people from .
different parts of the country toge-
ther. Though the Railway Ministry
was headed by several leaders of
Karnataka in the past, the statistics
will amply reveal inadequate and
disproportionate allocation of funds
for development of railways in Kar-
nataka.

To begin with, the State does nat
have a Railway Zone. I strongly de-
mand setting up of the South-West
Zone at Bangalore at the earliesti.
Even today several meter-gauge lines
warrant upgradation to broad-gauge.
In this regard 1 would like to say
that although the hon. Minister for
Railways, Shri Jaffer Sharief and
also Shri Mallikarjun.. have taken
some major decisions for conversion
of some of the major routes into
broad gauge, specially in the back-
ward areas of Karnataka, still a lot
more needs to be done. My friends
here may feel that Karnataka has’
got a higher share in this regard but"
I don't think it is so. Mr. Jaffer
Shanef was Mmistﬁ of State earlier.
He brought in a lot of reforms in the
railways, specially in Karnataka but
I don’t thmlq whatever he has, done.
now as a Cablnet M.mlster is suﬂFl-,
cient. I request the hohn. Mlms’rer io
congider opening of 'a zonal office in
Banga,lor;e . .

In h.fs budget speech, the Railway
Minister has proposed to introduce
Rajdhani Express. As a tradition, my
frignd and- sgnlor - -colleague, - Mr.
Narayanasamy, hag demanded a simi-
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lar Rajdhani Express, because al-
ways as a tradition he demans what-
ever is there im Karnataka. Whether
it is Cauvery, or whether it is provi-
sion - of -train  service, or anything
else, he wants a share Sir, for your
kind information, Karnataka is a
State which has been totally neglect-
ed right from 1956. Sir, from Delhi to
Bangalore, it takes 42 hours. Normal-
ly the train is late by 3 or 4 hours
and thus it takes 45 hours to reach
Bengalore from Delhi, whereas
Tamil Naduy Express takes 32 hours
from Delhi to Madras. ...

SHRIMATI JAYANTHI NATA-
RAJAN (Tamil Nadu): No, 40 hours.

SHRI B. K. HARIPRASAD: They
have got Grant Trunk Express, Tamil
Nadu Express and I do not know
why Mr. Narayanasamy is feeling
jealous about Rajdhani Express
which reaches Bangalore via Sceun-
derabad. I don’t mind, as said by our
senior colleague, Mr Hanumanthappa,
if the train goes from Bangalore to
Madres.

SHRI SANGH PRIYA GAUATM:
With your permission, Sir, I would
say since the Railway Minister is
here, T would say one thing:

T uoEiA gd * qARug
TATT JAT TIF WA AU WY AP
g alx adw §  grafew avax
war W @ 1 90 faeel Y qamawen
a qA WG A gw Tod Aty
SET g R ¥ | gafag AT WA
wet ot ¥ wqdw e feelt ¥
TAT qF T qAIAGL TF AVey
[T AN 1T qMr q@ AL
feelt @ faFmTary, ITARTEY,
SRANUIT, ATITEY EH §T AV %
S| §9Y T A T AT F1 FIEY
Ffrgr 1T | THWEL TR TF N ag
g veew Fw A § 1 oW WO
wr wgy Y ¥ Fgw @ fF ogw
s g = ¥ ena for v
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SHRI B. K. HARIPRASAD: Raj-
dhani Express is 3 commendable ser-
vice which would drasticaly reduce
travel’ “time = between North and
South. But unfortimately the Railway
Minister has introduced only weekly
Rajdhani service to Bangalore or Se-
cunderabad. It will not. be helpful
for the people in tbat region. L, there-
Yore, sincerely request the hon. Min-
ister of Railways to introduce a daily
Rajdhani Express from Delhi Barga-

lore.

SHRIMATI JAYANTHI NATA-
RAJAN: He has gone.
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SHR] B. K. HARIPRASAD. If it is
done, the hardship faced by the peo-
ple of this region would be solved,
to some extent.

I am glad that the Railways have
assigned a very high priority to elec-
trification to reduce our dependence
on scarce petroleum-pased = energy.
In this comtext, while thanking the
fhon, Minister for .gpeeding up . the
conversion of Mysore-Bangalore me-
tre gauge line into broad :gauge line,
I would request him to take up, simul-
taneously, the electrification of the
Mysore Bangalore line. A number
of people travel from Mysore to
Bangalore daily for their work aad
get back to Mysore. It is a very tedi-
ous journey by road or by the metre
gauge train. Therefore, it will be
more helpful to the people of Mysore
and Bangalore if it is electrified, at
the earliest.

I congratulate the hon. Minister on
the historic decision taken by him
This is in regard to the proposal to
convert 6,000 kms. into broad gauge
in the Eighth Plan period. Earlier,
I was told—I am subject to corréc-
tion—they used to convert just 100
kms. in a year in respect of the
whole country. [This meahs, |n a
whole Plan period, it will be just
500 kms. Therefore, it is a very his-
toric decislon which has been taken,
that 6,000 kmes. will be converted into
broad gauge during the Eighth Plan
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period. For this, I would like to
‘thank our leader, hon. Prime Minis-
ter, Shri Narasimha Rao, and also
-both the Railway Ministers.

. Sir, it is very unfortunate that in
the Plan outlay, nothing has been
-allocated to the metropolitah trans-
‘port project in Bangalore city. As
you are aware, Bangalore is one of
the faster-growing cities in the whole
of South-East Asia. I 1972, the popu-
lation was 16 lakhs. Now, because
©f various reasons, -because of the
prorblem of security, ete, a lot of
people from the North-people from
Tami] Nadu also—have migrated to
Bangalore, raising the population
from 16 lakhs to 50 lakhs, within a
spap of ten years. You can imagine
the hardship faced by the people
whp are living jn and around Banga-
lore city; The internal transport is
‘horrible, Unless the Rallways come to

‘the rescue of the people of this
beautiful city, life will
become difficult for the people.

Therefore, T would request the hon.
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Minister to consider. the estaplishment
of a ring railway or a circular rail-
way, at the earliest. 1 also request
the hon Minister to include a pro-
posal to introduce a metro railway
in Bangalore city. With these obser-
vations, I thank the hon. Minister for
giving us,

SHRI M. V]:NCE'NT (Tamil Nadu)
A karmataka Budget.

SHRI B. K. HARIPRASAD: Not
Karnataka Budget. Almost a South
Indjan Budget. Thank you.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
The discussion remains inconclusive.
It will continue on the 16th. The
House is now adjourned. We will
meet again at 11 am. on Monday,
the 16th March.
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The House then acl]ourned
at fifty-nine minutes past
five of the clock, till eleveh
of the clock -on Monday, the
16th March, 1992,




